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STATE OF M P.
(Wth office report)

COURT NO. 7 SECTION |1 A
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
No(s) . 1917/ 2008
Appel I ant (s)

VERSUS

Respondent ( s)

Date : 26/08/2015 This appeal was called on for hearing today.

CORAM :

For Appellant(s)

For Respondent (s)

( MADHU BALA)
COURT MASTER
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UPON hearing the counsel

HON BLE MR JUSTI CE RANJAN GOGO
HON BLE MR, JUSTI CE PRAFULLA C. PANT

Raj endra Sahu, Adv.
Hema Sahu, Adv.
C. L. Sahu, Adv.

Shreya Bhat nagar, Adv.
Bansuri Swaraj, Adv.
C. D. Singh, Adv.

SF% SFS

ORDER

Heard the | earned counsels for the parties.
Hear i ng concl uded.
Judgment reserved.

(ASHA SONI )
COURT MASTER

the Court made the follow ng
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